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are in use in the Hospital. Modern medical
equipments including whole body CAT Scan,
T.M.T., Echo—Cardiogram, Holter Monitor
and Modern ventilators are under the proc-
ess of procurement.

Vacation of Government Accommoda-
tion by Employees of Government of
India Press

6519. SHRI MADAN LAL KHURANA
Wilithe Minister of URBAN DEVELOPMENT
be pleased to state

(a) the number of employees working in
Government of !ndia Press, Minto Road,
Delhi and how many of them have been
allotted Government accommodation;

(b) the number of houses, category—wis,
available to date in the press pool:

(¢) the number of employees who re-
tired during 1 January, 1986 to 31 October.
1989;

(d) how many of the retired persons
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have surrendered/vacated the accommoda-
tion and the reasons for non-vacation by
others;

(e) whether eviction notices have been
issued to allwho have not surrendered/
vacated their houses; and

(f)y whether the houses belonging to
press pool transterred to the general pool
have been given back: and if not, the reason
thereof together with steps taken in this
regard?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRi MURASOLI MARAN): (a)
There are in all 1971 employees; 1038
quarters are in the occupation of the serving
employees. Apart trom this, there are also
quarters under occupation of the (1) retired
employees, (2) families of the deceased
employees, (3) under orders of stay from
Courts/CAT and (4) earmarked for transfer-
ring to the Delhi Admunistration etc.

(b) The number
category—wise are as under:-

ot quarters

Type |
Type Il
Type n
Type I\
Type vV

367

684

127

51

{c) 366. out of whom 15 were
non-allottees

(d) and (e) 208 have surrendered/va-
cated. Letters for vacation of quarters have
been i1ssued to the persons who were
over—staying, of-course, after allowing the
normal period of retention as per rules. Ac-
tion has also been initiated under the Public
Premises (Eviction of Unauthonised Occu-

pation Act, 1971, wherever necessary.

(f} No Sir. Action for their return has
been initiated.

Gluts in the Manufactured products of
National Textile Corporation

6520. SHRIN. DENNIS: Will the Min-
1ster of TEXTILES be pleased to state:



